e g&ar foér0-40

21 3ITUgr™AYTI1947 (2M10)
(0 9<HT 1768) UcHI, Yehalx, 12 =< 2025

fafy foumr

SR
12 fewR 2025

Ho Tcloullo—01-20 /2025-8411 /T |—feR  fau dea gn1 JomuiRa  f=fofed s,
/1 W AT auTe gRT faAle 11 fewRR, 2025 91 AR T 9B 5, 9O gNI HO—9MRY B G & foR)

TSI b e & |
fRER—oauTd & ARy 9,
WEHR S AR |




2 fagr e (sramm), 12 feawET 2025

fer faftEm (Femr-4) sfafem, 2025
[fag srfrfras 16, 2025]
fer w9 @i dfga ffa W ¥ *faug iy @ et 31 "@" 2026 ®1 GH
BN a1 a9 % IRE et & o ew R fafEm wiftga wew & g erfafaem
ARG TR % Bewd ad W R v fGum ded smn Ml w9 W gs
sttt e -
1. dftra 9™, R eIk 9w |-
(1) J& sfafem fer  [AFEr (Fer-4) efafem, 2025 #er ST oFET
(2) zo@ xR el fER =9 ¥ 2rm |
(3) I® 01 o™i 2025 &F UWE H WIA BFM |
2. 2025-26 9% ¥ fo@ fEr ww @t @@ AR ¥ ¥ I 91717,11,35,000
(FHEFY TR 9| @ 699 HAS URE d Ui B9R) B9 @ e 1- R T
H dfed M ¥ oF 39 fatEe W AgEEl + WE-2 ¥ Ifeargd darsdi & g™y H, 01
Ui, 2025 H Y& BN aKI 99 F aRME PAE & [Farad § 2N a [ = w6
gfd % 9, %A 91717,11,35,000 (FFFT BR AW Al TFAE HAUS TWRE @ G
BSR) B9, S 39 oAfUFEH H AgHEl & W-6 H Iearad W ¥ oAfaw T O2mm,

e ST g3 |

3. afFArr-I- 3@ e & Sde fHer w9 W dfEa Fig HOd el &
ffq oiferspa fer, 01 oTWie, 2025 @7 Y& BN o a9 ¥ d&fra AggEl W Ifedrad
il AR yAe & Y, Rl iR o9 ddg H [T @l SRel

(aE 2 SR 3 ¥&)
wT . . sty IRM (wodl )
AN AT § G AT ar IR / . .
] faferT oot fEr faum dsa g B G A
g Ry o orgem | AR W iRa
1 2 3 4 5 6
' 1,87,17,00,000 0 1,87,17,00,000
o1 | = fm kSl
o 2,08,15,42,000 0 2,08,15,42,000
0 Uy Ud e e goil 0 0 0
fasmT ST 2,63,08,82,000 0 2,63,08,82,000
' 7,22,86,91,000 0 7,22,86,91,000
03 was fAtor favmr kSl
o 61,76,01,000 0 61,76,01,000
. _ goil 5,75,27,00,000 0 5,75,27,00,000
04 HEdesd afeEed 9T
o 12,40,10,000 0 12,40,10,000
_ goil 0 0 0
05 SO A
ST 0 0 0
[ 0 0 0
06 | Frte frsm kil
IIoTd 1,22,00,00,000 0 1,22,00,00,000
[ 0 0 0
07 ISNEEIEE N kil
o 6,81,30,000 0 6,81,30,000
08 I, TR wd g goil 0 0 0
feramT IToTed 2,90,50,000 0 2,90,50,000
goil 0 0 0
09 Fehiar et
NS 8,86,15,000 0 8,86,15,000




e T (ST, 12 fmwsw 2025

STIE

(amE 2 SR 3 W)

AT/

s IRM (wual )

AR AT & G AT ar RIS / - -
. T goft feeR fum dsa g B A .
g Ry o orgem | AR W iRa
1 2 3 4 5 6
' 8,02,27,00,000 0 8,02,27,00,000
10 Sett fawmT kSl
ST 64,62,40,58,000 0 64,62,40,58,000
1 fwer ot wd sfafiss goil 0 0 0
T BT AR NSRS 0 0 0
' 2,24,89,50,00,000 0 2,24,89,50,00,000
12 [ESEEEI kSl
IoTd 41,10,12,000 12,11,35,00,000 12,52,45,12,000
13 Yol 0 0 0
9 3 NSEE] 0 0 0
. goil 0 0 0
14 FOT STRENET
RSEES 0 0 0
. ' 0 0 0
15 EEE kil
IoTd 0 1,10,00,000 1,10,00,000
. ' 5,50,00,00,000 0 5,50,00,00,000
16 dEEel ST AT kGl
NSEE] 6,94,56,01,000 0 6,94,56,01,000
' 0 0 0
17 FIe™T-HY IR bl
RSEE] 1,000 0 1,000
18 e Td SURERT GE Pl 0 0 0
T ST 19,90,00,000 0 19,90,00,000
19 e, a9 Ud Sy goft 0 0 0
afaTe et RIoTd 1,88,98,84,000 0 1,88,98,84,000
20 o goil 21,11,51,05,000 0 21,11,51,05,000
e fqaET
SIS 9,77,44,21,000 0 9,77,44,21,000
goil 66,14,46,000 0 66,14,46,000
21 [ELEIIRCEI
NN 1,56,58,93,27,000 0 1,56,58,93,27,000
goil 5,12,46,18,000 0 5,12,46,18,000
22 Te faurt
NSEE] 1,99,41,00,000 0 1,99,41,00,000
' 6,01,50,34,000 0 6,01,50,34,000
23 JART fFmT bl
IoTd 2,56,87,43,000 0 2,56,87,43,000
) L. goil 0 0 0
24 AT T SET [T
NS 0 0 0
55 o goil 75,00,00,000 0 75,00,00,000
g g fasm
NS 77,66,52,000 0 77,66,52,000
Yol 0 0 0
26 o2 gargd
ToTvd 65,99,99,000 0 65,99,99,000
5 S goil 0 0 0
7 AT
RTOTR 1,04,00,01,000 0 1,04,00,01,000




4 fogr 7ot (srHmEmD), 12 fTaw= 2025
(amd 2 SR 3 X))
R T / .. . e IRrN (Ut #)
AR AT & G AT ar RIS / - -
. T goft feeR fum dsa g B A .
g Ry o orgem | AR W iRa
1 2 3 4 5 6
ot 0 0 0
28 I A
NS 0 0 0
29 (IS ERC IS G CICE | bl 2 2 g
ST 0 0 0
goil 45,00,00,000 0 45,00,00,000
30 TIEETH  hAT AT
RIS 21,12,01,000 0 21,12,01,000
goil 0 0 0
31 O B AT
NToT 4,82,61,000 0 4,82,61,000
. [ 0 0 0
32 CEIGEREE| kNl
T 3,47,00,000 0 3,47,00,000
33 o goil 0 0 0
AE g9TEs e
RISTH 1,13,14,42,000 0 1,13,14,42,000
goil 0 0 0
34 ffER Qe Far START
ST 0 40,20,00,000 40,20,00,000
35 JroT wd faeeE & kGl . : .
g AT
RTST 96,12,00,000 0 96,12,00,000
36 Al WY SRET U‘\Trﬁ 50,00,00,000 0 50,00,00,000
[EEIU| ST 1,00,00,00,000 0 1,00,00,00,000
' 13,90,00,00,000 0 13,90,00,00,000
37 IEOT HE faErT kNl
ST 2,10,000 0 2,10,000
13 T iy, Sae ud ol 0 0 0
SECEIRCEINI RToRA 50,00,000 0 50,00,000
. ' 0 0 0
39 Tuer uEEs  faemT bl
T 9,63,56,000 0 9,63,56,000
40 I[RE wd G gER goil 0 0 0
e T 15,68,47,000 0 15,68,47,000
' 8,61,21,00,000 0 8,61,21,00,000
41 | oa FEbr R bl
ST 4,00,00,00,000 0 4,00,00,00,000
' 1,00,00,00,000 0 1,00,00,00,000
42 grfior faeerE e bl
ST 2,39,50,04,79,000 0 2,39,50,04,79,000
43 [EEIREICIECI M| Sl 0 0 0
Tt fRrem e XTI 8,65,97,000 0 8,65,97,000
44 sggfaa Sf vd sy F Sl 0 0 0
SIS deaor fawm RToT 1,98,77,33,000 0 1,98,77,33,000
[ 0 0 0
45 T SAE T bl
T 16,62,69,000 0 16,62,69,000




SRR TIoTe (srEmemuD), 12 fwFaw 2025 5

I
(s 2 &R 3 XJ)

. I IRt (wudl )
ﬁﬁmqv GEURRSCIE GG i B I 1 . .
. T goft feeR fum dsa g B A .
e gRT iy g ege | AR wR wiRa
1 2 3 4 5 6
[ 0 0 0
46 Ties faurr kSl
o 15,53,00,000 0 15,53,00,000
[ 0 0 0
47 gREed Rt kil
o 1,45,03,82,000 0 1,45,03,82,000
48 TR O™ ud e qsrﬁ 3,89,77,00,000 0 3,89,77,00,000
fasmT ST 19,56,20,73,000 0 19,56,20,73,000
] gol 10,46,10,42,000 0 10,46,10,42,000
49 SSEECICE IR
o 69,09,54,000 0 69,09,54,000
. goil 0 0 0
50 SESESECEIEEIESIN]
o 12,04,28,000 0 12,04,28,000
goll 76,90,15,000 0 76,90,15,000
51 A HAAOT AT
o 51,86,50,52,000 0 51,86,50,52,000
' 0 0 0
52 Ta faeart kSl
o 55,46,71,000 0 55,46,71,000
AT ST 5,78,11,77,84,000 12,52,65,00,000 5,90,64,42,84,000
AT gsit 3,26,52,68,51,000 0 3,26,52,68,51,000
HETART 9,04,64,46,35,000 12,52,65,00,000 9,17,17,11,35,000
WHR B Fied |
12 fe=x 2025

Ho Tcloullo—01—20 /2025-8412 /d—FeR  faud Hed gRT JomiRd 3R AMER SgUTel gRT
femfer 11 fawmsm, 2025 1 A fagR fafanT (W) sififrm, 2025 (faER AR 16, 2025) @1 fraferRaa ofireh
IR IR U & WNER | $9d gRT UHIRN far S 8, o R |fed & sjeve—348 @ @S (3) &
S ST ATIH BT S AT H WOHd UG FHM SR |

fSER—TSIUTE @ Smaw 9,

WHR P | |




6 fagr e (sramm), 12 feawET 2025

THE BIHAR APPROPRIATION (NO.-4) ACT, 2025
[Bihar Act 16, 2025]
AN
ACT
TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN AMOUNT
FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE OF BIHAR FOR
THE SERVICES DURING THE YEAR ENDING THE THIRTYFIRST DAY OF
MARCH, 2026.
Be it enacted by the Legislature of the State of Bihar in the seventy-sixth year of
Republic of India as follows:-
1. Short title, extent and commencement .-
(1)  This Act may be called the Bihar Appropriation (No-4) Act, 2025.
(2) It shall extend to the whole of the state of Bihar.
(3)  Itshall come intoforce with effect from 1st April 2025.

2. Withdrawal of total Rs.- 91717,11,35,000 (Ninety One thousand Seven hundred
Seventeen crore Eleven lac and Thirty Five thousand), out of the Consolidated Fund of the State
of Bihar for the year 2025-26.— Total Rs.- 91717,11,35,000 (Ninety One thousand Seven hundred
Seventeen crore Eleven lac and Thirty Five thousand), which will not be more than the amount
mentioned in column-6 of the schedule of this Act may be withdrawn from The Consolidated Fund
of The State of Bihar to meet various expenses to be incurred related to the payment during the year

commencing from 01 April, 2025 in relation to the services mentioned in column-2 of the Schedule
of this Act.

3. Appropriation.—The amount authorized for withdrawal from and out of the Consolidated
Fund of the State of Bihar under this Act will be for the purposes and services mentioned in the
Schedule concerned related to the year commencing from first day of April, 2025 and will be
appropriated in respect of them.

Schedule
(See Sections 2 and 3)
Grant/ . Sums not exceeding (In Rupees)
Appropria Services and purposes to Revenue/
th,ion which the Capital Grant made Charged on the
number appropriation relates P by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
] Capital 1,87,17,00,000 0 1,87,17,00,000
01 Agriculture Department
Revenue 2,08,15,42,000 0 2,08,15,42,000
02 Animal and Fisheries Capital 0 0 0
Resource Department Revenue 2,63,08,82,000 0 2,63,08,32,000
03 Building Construction Capital 7,22,86,91,000 0 7,22,36,91,000
Department Revenue 61,76,01,000 0 61,76,01,000
Cabinet Secretariat Capital 5,75,27,00,000 0 5,75,27,00,000
04 Department
P Revenue 12,40,10,000 0 12,40,10,000
. Capital 0 0 0
05 Secretariat of the Governor
Revenue 0 0 0
Capital 0 0 0
06 Election Department
Revenue 1,22,00,00,000 0 1,22,00,00,000
Capital 0 0 0
07 Vigilance Department 2
Revenue 6,81,30,000 0 6,81,30,000
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Schedule
(See Sections 2 and 3)
Grant/ . Sums not exceeding (In Rupees)
Appropria Services and purposes to Revenue/
tion which the Capital Grant made Charged on the
appropriation relates y the Bihar onsolidate ota
number iati lat: P by the Bih C lidated Total
Legislature Fund of the State
1 2 3 4 5 6
, Culture and You i
08 Art, Cult d Youth Capital 0 0 0
Department Revenue 2,90,50,000 0 2,90,50,000
Capital 0 0 0
09 Co-operative Department P
Revenue 8,86,15,000 0 8,86,15,000
10 E D t ¢ Capital 8,02,27,00,000 0 8,02,27,00,000
nergy Departmen
gy 2ep Revenue 64,62,40,58,000 0 64,62,40,58,000
1 BC and MBC Welfare Capital 0 0 0
Department Revenue 0 0 0
, Capital 2,24.89.50,00,000 0 2,24.89,50,00,000
12 Finance Department
Revenue 41,10,12,000 12,11,35,00,000 12,52,45,12,000
Capital 0 0 0
Int t P t
13 nierest Faymen Revenue 0 0 0
14 R ‘L Capital 0 0 0
t
epayment of Loans Revenue 0 0 0
Capital 0 0 0
15 Pension B
Revenue 0 1,10,00,000 1,10,00,000
. . Capital 5,50,00,00,000 0 5,50,00,00,000
16 Panchayati Raj Department
Revenue 6,94,56,01,000 0 6,94,56,01,000
17 Commercial Tax Capital 0 0 0
Department Revenue 1,000 0 1,000
18 Food and Consumer Capital 0 0 0
Protection Department Revenue 19,90,00,000 0 19,90,00,000
Environment , Forest and Capital 0 0 0
19 Climate Change
Department Revenue 1,88,98,84,000 0 1,88,98,84,000
Capital 21,11,51,05,000 0 21,11,51,05,000
20 Health Department
Revenue 9,77,44,21,000 0 9,77,44,21,000
1 Ed tion D ; ¢ Capital 66,14,46,000 0 66,14,46,000
ucation Departmen
P Revenue 1,56,58,93,27,000 0 1,56,58,93,27,000
2 H b t ¢ Capital 5,12,46,18,000 0 5,12,46,18,000
ome Departmen
P Revenue 1,99,41,00,000 0 1,99,41,00,000
’3 ndusrios Deoartment Capital 6,01,50,34,000 0 6,01,50,34,000
ndustries Departmen
P Revenue 2,56,87,43,000 0 2,56,87,43,000
24 Information and Public Capital 0 0 0
Relation Department Revenue 0 0 0
25 Information Technology Capital 75,00,00,000 0 75,00,00,000
Department Revenue 77,66,52,000 0 77,66,52,000
26 Labour Resource Capital 0 0 0
Department Revenue 65,99,99,000 0 65,99,99,000
Capital 0 0 0
27 Law Department
Revenue 1,04,00,01,000 0 1,04,00,01,000
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Schedule
(See Sections 2 and 3)
Grant/ . Sums not exceeding (In Rupees)
Appropria Services and purposes to Revenue/
tion which the Capital Grant made Charged on the
number appropriation relates P by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Capital 0 0 0
28 High Court of Bihar B
Revenue 0 0 0
29 Mines and Geology Capital 0 0 0
Department Revenue 0 0 0
30 Minorities Welfare Capital 45,00,00,000 0 45,00,00,000
Department Revenue 21,12,01,000 0 21,12,01,000
31 Parliamentary Affairs Capital 0 0 0
Department Revenue 4,82,61,000 0 4,82,61,000
Capital 0 0 0
Legislature
32 gislal Revenue 3,47,00,000 0 3,47,00,000
33 General Administration Capital 0 0 0
Department Revenue 1,13,14,42,000 0 1,13,14,42,000
34 Bihar Public Service Capital 0 0 0
Commission Revenue 0 40,20,00,000 40,20,00,000
35 Planning and Development Capital 0 0 0
Department Revenue 96,12,00,000 0 96,12,00,000
36 Public Health Engineering Capital 50,00,00,000 0 50,00,00,000
Department Revenue 1,00,00,00,000 0 1,00,00,00,000
37 ~ural Works Denartment Capital 13,90,00,00,000 0 13,90,00,00,000
ural Works Departmen
P Revenue 2,10,000 0 2,10,000
38 Prohibition, Excise and Capital 0 0 0
Registration Department Revenue 50,00,000 0 50,00,000
39 Disaster Management Capital 0 0 0
Department Revenue 9,63,56,000 0 9,63,56,000
40 Revenue and Land Capital 0 0 0
Reforms Department Revenue 15,68,47,000 0 15,68,47,000
41 Road Construction Capital 8,61,21,00,000 0 8,61,21,00,000
Department Revenue 4,00,00,00,000 0 4,00,00,00,000
Department Revenue 2,39,50,04,79,000 0 2,39,50,04,79,000
Science, Technology and Capital 0 0 0
43 Technical Education
Department Revenue 8,65,97,000 0 8,65,97,000
44 SC & ST Welfare Capital 0 0 0
Department Revenue 1,98,77,33,000 0 1,98,77,33,000
Sugarcane Industries Capital 0 0 0
45
Department Revenue 16,62,69,000 0 16,62,69,000
Capital 0 0 0
46 Tourism Department
Revenue 15,53,00,000 0 15,53,00,000




e T (ST, 12 fmwsw 2025

Schedule
(See Sections 2 and 3)
Grant/ . Sums not exceeding (In Rupees)
Appropria Services and purposes to Revenue/
tion which the Capital Grant made Charged on the
number appropriation relates P by the Bihar Consolidated Total
Legislature Fund of the State
1 2 3 4 5 6
Capital 0 0 0
47 Transport Department P
Revenue 1,45,03,82,000 0 1,45,03,82,000
48 Urban Deve|opment and Capital 3,89,77,00,000 0 3,89,77,00,000
Housing Department Revenue 19,56,20,73,000 0 19,56,20,73,000
49 Water Resources Capltal 10,46,10,42,000 0 10,46,10,42,000
Department Revenue 69,09,54,000 0 69,09,54,000
50 Minor Water Resource Capital 0 0 0
Department Revenue 12,04,28,000 0 12,04,28,000
. Capital 76,90,15,000 0 76,90,15,000
51 Social Welfare Department
Revenue 51,86,50,52,000 0 51,86,50,52,000
Capital 0 0 0
52 Department of Sports £
Revenue 55,46,71,000 0 55,46,71,000
Total Revenue 5,78,11,77,84,000 12,52,65,00,000 5,90,64,42,84,000
Total Capital 3,26,52,68,51,000 0 3,26,52,68,51,000
Grand Total 9,04,64,46,35,000 12,52,65,00,000 9,17,17,11,35,000
ANJANI KUMAR SINGH,
Secretary.,
3refteres, AfAATeRT qSumed,

fIgR, 9e1 gRT yaIfea wa gfsal
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